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backward groups who had. sold whvt-
ever little they had to .,Jay the com-
mission for visas. Many o! them re-
portedly borrowed money at exorbi-
tant rates of interest and in one case, 
it is reported that the victim even 
had to pawn his wife to a rich man in 
the village to borrow the amount. 

I request the Go ern ~nt to tak? 
urgent steps in the matter to arrest 
the activities of the racketeers. 

(v) SUPPLY OF FOODGRAINS TO 

WEST BENGAL 

SHRI SUDHIR GIRI (Cont;;li): Sir. 
i:p. the State of West Bengal a very 
grave situation has arisen, as regards 
the supply position-of foodgrain5. 
Having a population strength of 5.45 
crores, West Bengal requires 90 lakh 
MT of foodgrains in a year. The p10-
duction of foodgrains, inclw:li:lg wheat 
and paddy, during the kharif year i.e. 
1-10-1982 to ~rn- -1  works out to 
63.08 lakh MT only, as there were 
successive droughts and ticst attacks 
for the  last seve n years. }Iowever, 
keeping 10 per cent of the production 
as seeds, the net a vailability for con-
sumption will t e to the tune of 57 
lakh MT. So, the deficit will be around 
33 lakh MT, which is alarmi:igly high, 
and it i s the highest in tne last five 
years. As against this demtul'.l o~i

tion, the FCI supplied on~  Hi lakh 
MT during the period from i-10-1981 to 
30-6-1982. Now the tort.al requirement 
of the State· works o-ut to 14 lakh MT. 
as per Central Government's announc:-
ed criteria . The State G.::wernment 
has consequently placed a demand with 
the Central Government for a monthly 
allocation of 3.30 lakh MT per month. 
But the actual allocation during the 
past five months beginning from March 
1982 to July 1982 is to tbe tune of 
11.65 lakh MT, which falls far short 
oi the actual requirement i.e. one 
lakh MT short per month. 

This being the position as regards 
allocation by the Union Government, 
the actual supply is far unsatisfactory 
because of the transport and handling 
constraints faced by the FCI. Under 

such circumstances, the State Govern-
ment has been put in a predicament. I 
would, therefore, urge upon the Gov-
ernment to be sympathetic towards' the-
people of West Bengal, where the 
severe draught has already done a 
severe jolt in the present cultivation 
season, and allot at least 3.30 lakh MT· 
foodgrains per month during July, . 
August and September 1982, and thus: 
save them from hunger. 

(Vi) ALLEGED INCREASE. IN SEAFAR• • 

OF PILGRIMS GOING TO RAJ 
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